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 Union of India, through

CENTRAL ADMINISTRATIVE TRIBUNAL, JAIFUR BENCH
O ,&.No,87/2001 . . .
Jaipur, this -24th day of Yay, 2002 T

) Hon'ble Shri MeP o alngh, Eember(h)
. Hon'ble shri J.K.ﬁaushlk, Mendoer{J) .

K.K.8harma - e ' -

137, Bandhu Hagar S ,

Dikar Roadg, Jaipur. . : .o Applicant
“ ! - ) ) .

V(Shri ?.N.Jétti,,ﬁdvmcate)

-

Versus S .

1. secrétary- S
‘Deptt. of Posts, Yew Delhi

2. Chief Post iaster General
Rajasthan Circle, Yaipur

3. sr. Superintendent of Post Officés

(1=
L]

Jaipur Clt] Dn., Jaipur’

Post Mas

RaJasthqn Secretarlat Post ©ffice '

Yaipur 4 _ «. . .Respdndents

. .
{shri Arun ghaturvedi, Advocaté)

: OhDLR a : .
shri M.P. Singh, ihrﬁer(ﬁ) ‘ , C ’

Heard the learned counsel for | the parties and perused

’

~ the :eéords, ) : : '

2. The case of the applicant is that he has‘beén
working in DépartmEnt of Posts as Postal Assistaht
since 16.5.1980 and has compleb =l 16 years of service
and therefore he lS entltled to hlgner PRy scale of

Rs.4500e-7000, He has made reoresentat1ons on 20 . -.2000

\

and 20.7.2000 but without any sucqess; -He has therefore

!

Eiled the present OA seeking direction to the respondents
to grant him the pay scale of Rs.4500-7000 W.e,£f. 16.5.96 .

with all consegquential benefits,

3. The case of the respondents is that the applicant

was involved in a criminal case in which he was arrested

’

. and was placed under suspension from 5,10.93 to 1.1.98,

Since the criminal case is pending in the Court of CJUM

Nos2, Jaipur City, his case for higher pay scale was



T 7 . , T L

. .
s -

c:)nsidered by DPC for assessment _aricl’t'- the decision of
.. the Comm_ttee has been kept in a. sealed cover. &s
c.nd mzhen decision of the Criminal Court will be
I3 " \

L declared, his case would be considered according

to fprevailin'g ralessy (
. } > 4

N .In view of 'i;he" ab8ve position, the present OA

is'disposed of in the following terms.

5. As 'soon". as a deci‘sion is taken in the criminal

case Dendlng aga:mct the apolicant, he shall 1n::orm'

S ' .-.the res::ondents alongww th a copy: oF the judgement
"‘of the oourt'of C&'M_No.z, Jaipur Clty;; ’I’pereafter

. , » respondents snall open che sealed cover and "cake

4

actﬂon aC(}Of:llr‘le as per rules and luw on the sub_]ect., .

1
(B .

'No costs,.

. ) . . \
S Q’Y\C@u%’y S MMA\/
. (JJK. Kaushik) . (1oP, singh)
.o © Hember{Jg) . ienber(A)
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